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(b) how many migrants have been rehabilitated so far;

(¢)  whether Government is also helping the persons in employment or self
employment who have been rehabilitated; and

(d) the steps taken to ensure safety of these persons and build their confidence
to stay in the Valley?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
JITENDRA SINGH) : (a) Hon’ble PM announced Package in 2008 for return and
rehabilitation of Kashmiri migrants in the Valley. The package provides for housing,
transit accommodation, continuance of cash relief, students’ scholarship, employment,
financial assistance to agriculturists/ horticulturists and waiver of interest on loans.

(b) 1446 migrants have accepted employment under the PM’s Package and
are residing in the Valley.

(¢) The PM’s Package provides for employment opportunities to 6000
unemployed migrant youths in the State Government. The State Government has created
3000 posts and appointment orders have been issued in respect of 2169 candidates;
1446 candidates have joined their posts in the Valley. Another 9000 unemployed migrant
vouths are proposed to be facilitated to get financial, assistances for self employment/
business ventures. The response to which is very poor.

(d)  The Central as well as the State Government are committed to protect the
lives and properties of all Kashmiri migrants in the Valley and States.

Guidelines for PCO holders

3632. SHRI PARSHOTTAM KHODABHAI RUPALA :
SHRI BHARATSINH PRABHATSINH PARMAR :

Will the Minister of HOME AFFAIRS be pleased to state the action taken by
Ministry on representation to issue advisory to State Governments for making guidelines
for PCO holders to ask caller to demonstrate valid identity and maintain registers in
which calling details and address of the callers should be compulsorily noted down so
that fake calls to police department and crimes emerged from PCO may be minimized
and sexual harassment to housewives can be avoided?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
JITENDRA SINGH) : ‘Public Call Offices (PCOs) are run by the PCO franchisees
under the agreement between PCO franchisee and the licensed Telecom Service
Providers, and telecommunication being a central subject, the jurisdiction of policy
framework lies with the Central Government. However, ‘Police’” and ‘Public Order’
are State subjects under the Seventh Schedule to the Constitution of India and, therefore,
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the State Governments are primarily responsible for prevention, detection, registration
and investigation of such fake calls lies with the State Governments/Union Territory
Administrations. Therefore, District Administrative Authorities/State Governments may
issue suitable notifications based on local/special laws for maintaining law and order.

Protecting fishermen from attacks

3633. SHRI K N. BALAGOPAL : Will the Minister of HOME AFFAIRS be
pleased to state:

(a)  whether Government has noticed about the attack and murder on Indian
Fishermen by Italian Vessel near Kochi;

(b)  what are the steps taken to address these kind of problems and the problems
of Internal Security;

(c)  whether Government is aware about the incident of rash sailing by a ship
and resultant wreckage of fishing boat and the death of fishermen near Kollam in
Kerala;

(d)  if so, the details thereof; and

(e)  what steps have been taken by Government to protect fishermen from
ship collision and attacks?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN) : (a) and (b) As per available information,
acase in Cr. No. 2/2012 has been registered in Coastal Police Station, Neendakara in
this regard. Two Italian Navy personnel by name Lattore Massimillano and Salbattore
Geron were arrested and produced before the court on 19.2.2012. Later they were
taken back into police custody from 20.2.2012 to 5.3.2012 for investigation purpose.
After investigation they were produced back before court and kept in judicial custody.
The case is being investigated by a team under the leadership of Shri M. R. Ajithkumar,
IPS, CP, Kochi city under the overall supervision of ADGP, South Zone. For
strengthening Coastal Security and internal security the following measures are taken:

@) Reduction of traffic in the territorial waters and the Contiguous Zone.
(i1)  Installation of Distress Alert Transmitter (DATA) in boats.

(iii)  Provision of three means of communication for use in the fishing vessels
in different Zones in the sca.

(iv)  Proper analysis of piracy by International Maritime Bureau Piracy
Reporting Centre, Kuala Lumpur in collaboration with MRCC, Mumbai.



